NATIONAL COMPANY LAW TRIBUNAL | M
DIVISION BENCH

CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 20/11/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER - JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER - TECHNICAL

APPLICATION NUMBER

PETITION NUMBER . CP/647/(IB)/2017

NAME OF THE PETITIONER(S) : HARIVARDHAN STEEL & ALLOYS PVT LTD

NAME OF THE RESPONDENT(S) : EXPERIENCED HI-TECH CONSULTANCY SERVICES PVT LTD

UNDER SECTION . 7 RULE 4

S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
A REPRESENTATION BY WHOM

%) *ZQA\/ ( /Zﬁf/:/iﬁ/ .
¢ PR . A/Q:D[:’A/:\/’L/ STahn
N RN 9
Arroyl (O £
ORDER
ate Debtor prayed
file reply before
n 28.11.2017 at

unsel for the Corpor
ed with the direction to
ments. Put up ©

1 t. Co
Counsels for both the parties are pres:en
At request, time is enlarg

or argu

ime to file reply.
o ing. Matter is posted f

the next date of hear

10.30 A.M.
~ 84~
i MEMBER (JUDICIAL)
o CAL)
MEMBER (TECHNI

ghk



